
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH 
NEW DELHI 

ORGINAL APPLICATION NO. 641 OF 2023 
I.A. NO. 273/2024 

 
IN THE MATTER OF: 
SUMAN CHAUHAN                                                                         …Applicant 

VERSUS 
GOVERNMENT OF UTTAR PRADESH & ORS.                            …Respondents 
 

INDEX 
S. NO. PARTICULARS P. NO.  

1. REPLY AFFIDAVIT OF BEHALF OF DISTRICT 
MAGISTRATE, GAUTAM BUDDH NAGAR 

 

2. Copy of nominations received from Central 
Pollution Control Board is annexed herein as 
Annexure 1 

 

3. Copy of nominations received from NOIDA 
Authority is annexed herein as Annexure 1. 

 

4. Copy of the said order dated 12.11.2024 is 
annexed herein as Annexure 3. 

 

5. The report of the Joint Committee is annexed 
herein as Annexure 4. 

 

 
FILED THROUGH 

DATE:  
PLACE: NOIDA 
 

BHANWAR PAL SINGH JADON  
STANDING COUNSEL FOR STATE OF UATTAR PRADESH 

NATIONAL GREEN TRIBUNAL 

01.03.2025
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